
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

I.A. NO. 458 OF 2024
IN

O.A. NO. 527 OF 2023

IN THE MATTER OF:

GANGA POLLUTION                                         …APPLICANT

VERSUS

STATE OF UTTAR PRADESH & ORS. …RESPONDENT

INDEX

SR. NO. PARTICULARS PG NO.

1. REPLY ON BEHALF OF CHIEF
ENGINEER, SONE, IRRIGATION
AND WATER RESOURCES
DEPARTMENT, STATE OF UTTAR
PRADESH IN I.A. NO. 458 OF 2024 IN
O.A. 527 OF 2023

1-5

2. ANNEXURE – 1
TRUE COPY OF LETTER DATED
02.04.2025

6-7

PLACE: DELHI
DATE: 16.05.2025

FILED BY:-

BHANWARPAL SINGH JADON
STANDING COUNSEL, STATE OF UP

Bhanwar09jadon@gmail.com
+91 9079321362

6096

mailto:Bhanwar09jadon@gmail.com
Anisha Rastogi
Stamp

515

515



16097

515

515



26098



36099



46100



56101



66102



76103


	DocScanner 16-May-2025 12-05

